
20.03.2025                                                            PRONOUNCEMENT OF JUDGMENT 
 

COURT NO. 04 
                 HON'BLE MR.JUSTICE NAVIN CHAWLA 
       

 

HON'BLE MS.JUSTICE SHALINDER KAUR 

 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 

 
AT 02:30 PM 

 

1.  W.P.(C) 15849/2022 

 DEVENDER KUMAR          .....Petitioner 
 

Through: Mr. Apurab Lal, Mr. Daleep Singh and Mr. 
S.N. Gautam, Advs.  

 
    versus 
 
 UNION OF INDIA & ORS.          .....Respondents 
 

Through: Mr. Sandeep tyagi, SPC with Ms. Santosh 
Sharma and Ms. Akshita Tyagi, Advs. 
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